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MR. CHAIRMAN : Mr. Minister, can 

you say something about it ? 

SHRI VIDYACHARAN SHUKLA: Sir, 
1 have already said that whatever we can do 
to develop the Paradip Complex and the 
Para- 
dip Port, we are doing............ 

 
MR.   CHAIRMAN :      Question    

Hour is over. 

WRITTEN  ANSWERS 
TO QUESTIONS 

Naga Rebels 

355. SHRIMATI LAKSHM1 KUMARI 
CHUNDAWAT : Will the Minister of 
HOME AFFAIRS be pleased to State : 

(a) Whether Government's attention has 
been drawn to a news report which appeared 
in the'Times of India' of 14 October, 1974 to 
the effect that Naga rebels are forcing young 
men and women to join their ranks ; 

(b) if so, what are the details thereof; 
and 

(c) what action Government have taken 
in this regard ? 

THE MINISTER   OF HOME AFFAIRS 
(SHRI K. BRAHMANANDA REDDY) : (a) 
to (c) Government have seen the press report. 
Government are aware of the attempts macie by 
the Naga underground to recruit Young-men 
and women against their wishes to augment the 
depleted strength of the rebels. According to 
the information received from the State 
Government, 41 persons including 8 girls are 
known to have been so recr u ited during th 
period from August to October, 1974. State 
Government have also informed us that district 
authorities have been instructed to take all pre-
cautionary measures to prevent forcible recruit-
ment and also take suitable action to get per-
sons so recruited released. It has also been 
reported by the State Government that release 
of 3 persons including 2 girls had been secured 
by the district a uthorities. Some of them es-
caped from underground custody. The pressure 
of security operation against the underground is 
being kept up and this will have its own effect 
in deterring the underground from indulging in 
forcible recruitment. 

Action against bogus industrial units 
360.   SHRILOKANATH MISRA: 

SHRI K. P. SINGH DEO: 
Will the Minister of  INDUSTRY   AND 

CIVIL SUPPLIES be pleased to state : 
(a) whether it is a fact that the All India 

Manufacturers Organisation have found about 
1400 bogus small scale units in and around 
Ghaziabad in U. P. who obtained licences for 
raw material and sold them in the black 
market; 
(b) if so, what is the number of licences so ob-

tained and the value thereof till the end of 
October, 1974; and 
(c) what action Government have taken again-

st these bogus units ? 
THE   MINISTER   OF   STATE   IN THE 
MINISTRY OF INDUSTRY   AND  CIVIL 
SUPPLIES   (SHRI   A.   P.    SHARMA):   
(a) No, Sir. (b) and (c) :   Do not arise. 

Ban on creation of posts in the 
P&T department 

361.   SHRI P. K. KUNJACHEN:    Will the   
Minister   of   COMMUNICATIONS    be I 
pleased to State: 

(a)   whether the ban, imposed by Gover-
nment on creation of posts also applies   to 



31 Written Answers { R4JYA SABHA ] to Questions 32 

gazetted   Posts in the Posts  and  Telegraphs 
Department. 

(b) if so, the details of the post created in 
the gazetted cadre during the last five years, 
year wise, in the office of the Director 
General, Posts and Telegraphs Department, 
New Delhi and in the various Administrative 
Offices? 

THE MINISTER OF COMMUNICAT-
IONS (Dr. SHANKER DAYAL SHARMA) : 
(a) Yes, Sir; except in respect of plan posts and 
operational posts both in gazetted and non-
gazeted cardtes. 

(b) Number of gazetted posts created 
Year-wise is given hereunder:— 

1969  1970 1971 1972    1973 
P & T Directorate   26      23      6      82      95 

Administraiive        66      63     43     164     
108 Offices 

Indo-Soviet Industrial ventures in 
third countries 

362. SHRI BABUBHAI M. CHINAI: 
Will the Minister of INDUSTRY AND 
CIVIL SUPPLIES be pleased to state : 

(a) whether it is a fact that a soviet delega 
tion is expected to visit India shortly to discuss 
proposals for establishing joint ventures in 
third countries ; and 

(b) if so. what are His details in this 
regards? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI A. C. GEORGE): (a) and 
(b) According lo the protocol of the Inter-
Governmental indo-Soviet Commission on 
Economic, scientific and Technical 
Cooperation signed in Moscow in September, 
1974, a Soviet team of experts is expected to 
visit India within six months from the date on 
which the protocol was signed. The Team of 
experts is expected to jointly study with the 
Indian experts specific arrears of cooperation 
in Industrial projects in third countries and 
prepare concrete recommendations for the 
consideration of the respective Governments. 
This team is expected to arrive in this country 
within the next few weeks. 

Visit of American   Nationals to 
Sundarbans. West Bengal 

363. SHRI SARDAR AMJAD ALI: 
SHRI RISHI KUMAR MISHRA: 
SHRI HARSH DEO MALAVIYA: 
SHRI N. R. CHOUDHURY. DR. R. 
K. CHAKRABARTI: 

Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether it is a fact that two American 
nationals, Dr. Siedensticker, and Mrs. Anne 
Wright stayed for many days during August- 
September, 1974, Sundarbans in West Bengal 
along  the strategically important coastal area; 

(b) whether it is also a fact that a U. S. 
Embassy photographer accompanied them; 
and 
(c) if so, what are the details thereof? THE 
MINISTER OF HOME AFFAIRS (SHRI 
K.BRAHMANADA REDDY): (a) to (c) In 
August, 1974 Dr. Seidensticker, an American 
national who was in Nepal, visited Sunderbans 
at the instance ot Mr. Anne Wright a British 
national in Calcutta who is an executive of the 
International wild life Association, to deal with 
a menacing tiger which was causing havoc in 
the Sunderbans area. 

His visit was with the knowledge of the 
Government of West Bengal and he was also 
accompanied by some officers of the Forest De-
partment of the State Govenment. Two photo-
graphers of the U. S. I. S. also accompanied 
the party. 

The tiger was tranquilised and captured 
during the night of 25th and 26th August, 
1974. 

Dr. Seidensticker came to Calcutta on 13-
8-1974 and was granted tourist facilities for 28 
days. 

Setting up of expert group on Industrial 
Policy Resolution 

364. SHRI SHYAMLAL GUPTA : Will 
the Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state : 

(a) whether it is a fact that Government 
have set up an expert group to examine the In-
dustrial Policy Resolution ; and 

(b) if so, what are its terms of reference 
? 
THE MINISTER OF INDUSTRY AND 

CIVIL SUPPLIES (SHRI T. A. PAI) : (a) and 
(b) No, Sir; the Government has not set up an 
expert group \o examine the Industrial Policy 
Resolution, which continues  to guide 


